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"Law on Powers of a Legisiature to expel
a Member

4931, SHRI R.K. MHALGI : Will
she Minister of LAW, JUSTICE AND
“COMPANY AFFAIRS placsed to
state

(a) Whether Government are aware
of the suggestions of the Chief Election
Lommissioner to make the law relating
to the power of the I-gislature, to cxpel a
member, more ceitain tn view of the
differing ments of the Punjab and

ana High Court and Madhva Pradesh
High Court ; and

(b) 1fso, what action the Govern-
ment propose to take?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
8.D, PATIL) : (a) The Chief Election
Commissioner has not made any sugges-
tion to make the law relating to the power
of the Legislature to expel a Member,
more certain in view of the differing judg-
ments of the Puniab & Haryana Court
and Madhya Pradesh High Court. However
in the order dated 30-1-1979 of the Chief
Election Commissioner, the two conflicting
decisions have been mentioned and the
Gollowing observations were made by
him t—

“‘In the absence of decision by the
Supreme Court, neither decision is
a declared law under Article 141
of the Constitution,. Law of a cer-
tain and binding character can be
laid down only by the Supreme
Court,”

(b) The Government does not propos:
40 take any action in pursuance of the
~arder of the Chief Election Commissioner.

World's H“at Coul baged Feriilizer

4932 SHRI NTHAR LASKAR :
SHRI P.M. SAYEED :

Will the Minister of PETROLEUM,
TCHEMICALS AND FERTILIZERS
he pleased to state :

\8)  whether iz wold's biggest and
Aua's firit coal based fertilizer complex
under consituction will be cunumisioned
«during the current year ;

(b) if wo, when the same is likely to be
<ommimioned ;

(c) what is the total period of delay in

commissioning the plant ;

(d) what was the original cost proposal
and the estimate now ; and

(d) whether this plant is being set up
with.foreign collaboration ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM, CHE-
MICALS AND FERTILIZERS
(SHRI NARSINGH YADAV) :
(a) : Two large sized coal based Fertili-
lizer plants in the country are pieseutly
under implementation at Ramagundam
({kl’.) and 'I_‘aiclne:r {Orisa). The capa-
city of each is goo tpd ammonia and 1500
tpd urea (i ¢. 228,000 tpa of Nitorgen)

(b) These two plants are in an advanced
stage of commisioning and trial produc-
tion of urea from them 13 expected by
July, 1979.

(c) Drlays have occurred in  finalising
of cinil designs (by 12 months) : in the
supph of imported and indigenous equip-
ment (by 30 months) ; delays also occured
in civil construction and in stablising the
gasifiers during commisioning,

(d) The original sanctioned costs of
_Ramagundam and Talcher fertilizer
projects were Rs. 7118 crores  and
Rs.70° 49 crores respectively. Their re.
vised approved costs are Rs. 182's52
crores and Rs, 184 76 crores respectively.

(¢) Process know-how for the various
sections of the ammonia plant and also
for the urea plant have been obtained
from abroad. Expatriate engineering
services to the extent necessary have
also been availed of.
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Demands of UK, Sikhs to Put Up
Golden Temple Radio Station

4934. SHRI BALWANT SINGH
RAMOOWALLA : Will the Minister
of INFORMATION AND  BROAD-
CASTING be pleased to state :

(a) what were the reasons of rejecting
the demand of golden temple Radio
Station put up by the Sikhs of United
Kingdom ; and  +

(b) whether the Government are plane-
ning to make steps to meet their senti
ments and will make some arrangement
that the Sikhs of Western hemispher and,
Europe could listen Shabad Kirtan and
*Mukh-Waak’ (First sacred stanza from
Guru Granth Sahib of early morning,
from Golden Temple at Amritsar ?

THE MINISTER OF INFORMATION
AND BROADCASTING (L. K.
ADVANI) (a) and (b) : The policy
of A.ILR. has been to project
the glorious and rich heritage of all re-
ligions. For this, All India Radio draws

MARCH 27, 1979

Written Answers 18,

upon the teachings and spiritual experience
of all religions and uses extracts from thejr
sacred literature. However, A.LLR. avoids
transmission of any denominational pro-
grammes and does not lend support to any
ritual or religion as such. Setting up of a
transmitter  exclusively for broadcasting
religious programmes did not fit into the.
above policy.

Price of Petrol

4935. SHRI DURGA CHAND -
Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS
be pleased to state :

(a) whether it is a fact that Indian
Chamber of Commerce has in recent
communications to the Gentral Govern-
ment pointed out that the high rate of
taxation on oil is contributing to the
high cost economy, besides adversely-
affecting road transport industry and
curbing its vast employment potential;

(b) whether it is a fact that the retail
price of petrol has risen from Rs. 1-67-
per litre to Rs. 3+50 per litre over the
last few years ;

(c) if so, what is the excise duty on the
retail price of petrol per litre ;

(d) what steps Government are taking
to reduce the retail price of petrol ; and.

(e¢) What are the reasons for not reduc-
ing the retail price of petrol ?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM,
CHEMICALS AND  FERTILIZERS.
(SHRI NARSINGH YADAV): (a) None
of the representations referred 1o appear
to have been received in the Ministry..

(b) The retail selling price of petrok
in Delhi wax Rs. 1-67 per litre in August
1973 and Rs. 4°02 per litre as on date.

(c) Rs, 2+71 per litre,

(d) No such proposal is under con-
sideration at present.

(e) Naphtha is used both for the pro~
cessing of motor spirit and in the manu-
facture of fertilizers, and larger quantites
of naphtha have to be made available
for the production of fertilizers. It is
therefore necessary to curb the con-
sumption of petroleum products by fiscak
measures. However, the increase in the





